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1. the Chairman 01 the c.....,.,uttee on Privat(' Members' Bills and Rt'SOlueiona. 
h:l\'ing been authorised by tilt' Committee. presmt on their behalf this their Thirty, 
thinlltepon. 

2, Th~ Committ~ met on tb(' 29th July. 1968 to consider allotment of time to the 
Resoh lions set down in the List of Business for Friday, the 2nd August, 196&. 

!I. The Memben whose Resolutions had ~ included in the List of Business for 
lhe 2nd August. 1968 had ~ invited to present their views on the Resolutions hefon 
the Committee. None of them attended the sitting. 

4. The Committee recommend the aJlOCltion of time as follows:-

(I) Resolution regarding Rural housing development. I~ hours. 
Ii houn, (2) Resolution regarding Taking o"er dosed textile mills, 
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